Government of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs
Civil Secretariat

Srinagar/Jammu
dedkdkkokk

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of
Jammu and Kashmir-Appointment of Officer In charge(OIC) Litigation.

GOVERNMENT ORDER NO:-6796-JK (LD ) of 2026
DATED:- 05 - 06 - 2026

Sanction is hereby accorded to the appointment of Officer’s of Public
Works(R&B) Department as Officer In charge (OIC) Litigation for the
cases mentioned in annexure to this Government Order including Contempt |
Petition if any, pending before Hon’ble Supreme Court of India/Hon’ble |
High Court of J&K and Ladakh/Central Administrative Tribunal or any ‘
other forum. 1

The terms and conditions of appointment of the OIC shall be governed
by the provisions of Government Order No.1673-JK(LD) of 2021 dated
24.03.2021.

By order of Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Commissioner/Secretary to Government

No:-LAW-0IC/6/2026 Dated:- 05- 06 - 2026
Copy to the:-

Learned Advocate General, J&K.
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2. Principal Secretary to Hon’ble Lieutenant Governor, Raj Bhawan.

3. Joint Secretary (J&K), Ministry of Home Affairs, Government of India.
4. Registrar General, High Court of J&K and Ladakh, Jammu/Srinagar.
5. Principal Secretary to Hon’ble Chief Justice, High Court of J&K and Ladakh.
6. Principal Secretary to Government, PW(R&B) Department.

7. Director Litigation , Srinagar/ Jammu.

8. Law Officer concerned

9. Officer In Charge Litigation(OIC).

10. Private Secretary to Chief Secretary for information of Chief Secret

11. Private Secretary to Commissioner/ Secretary Law.

12. Incharge Website.

13. Government Order file.

14. Concerned file.

(Reyaz Ali Bhat)
Deputy Legal Remembrancer

-



Annexure to the Government Order No:-6796 -JK(LD) of 2026 dated 05.06.2026.

S Case Type Titled of the case o1C Designation
No.

.| Execution M/s Johnson Lifts | Sh. Ashish Unit Head, JKPCC
Petition No. Pvt. Ltd. Sharma Ltd. Unit-Mechanical,
7/2025 V/s Jammu

UT of J&K &
Ors.

.| Restoration Union Of India Sh. Anil Nodal Officer, JKPCC
Application & through Executive | Kumar Bawa | Ltd., Unit- Jammu
recovery Suit Engineer
Civil/ V/s
10005/2009 JKPCC Litd.

through General
Manager & Dy.
General Manager
Unit- Jammu.

.| Execution M/s Shivalaya Sh. Anil Nodal Officer, JKPCC
Petition Construction Pvt. | Kumar Bawa | Ltd., Unit- Jammu
No.100/2025 Ltd.

V/s
Ut of J&K & Ors.
.| Arbitration J&K PCC Ltd. & | Sh. Neeraj Nodal Officer, JKPCC
Civil/ 77/2022 Anr. Sharma Ltd., Unit- Doda
V/s
M/s A.K
Engineers &
Contracts & Anr.

.| Arbitration J&K PCC Ltd. & | Sh. Neeraj Nodal Officer, JKPCC
Civil/ Anr. Sharma Ltd., Unit- Doda
9024/2018 V/s

M/s ALK
Engineers &
Builders &
Engineers.

.| Aivil Appeal JKPCC Ltd. & Sh. Anil Nodal Officer, JKPCC
Civil/39/2022 Anr. Kumar Bawa | Ltd., Unit- Jammu

V/s

Darshan Kumar

' WP(C)No.

875/2026

M/s International
Gas Agency
Refrigeration
V/s

UT of J&K &
Ors.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu
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CCP (S) No.
209/2025

Tarun Shah

V/s

Bhupainder
Kumar Comm.
Sec. PW (R&B)
& Ors.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

CCP (S) No.
38/2022

Sunil Kumar
V/s

Rajesh Kumar
Shavan, (MD
JKPCC) & Ors.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

10

CCP (S) No.
48/2022

Om Parkash
Gupta Prop. M/s
Jupiter Industries
Jammu

V/s

Rajesh Kumar
Shavan, (MD
JKPCC) & Ors.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

11

WP (C) No.
2495/2024

Roop Krishan
Dhar

V/s

UT of J&K &
Ors.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

12

WP (C) No.
657/2023

JKPCC Ltd. &

v/s

Sudhir Power Ltd.

Sh. Saleem
Jan

Unit Head, JKPCC
Ltd. Unit-Mechanical,
Srinagar

13

OWP No.
138/2017

J.K Engineer
V/s

State of J&k &
Ors.

Sh. Saleem
Jan

Unit Head, JKPCC
Ltd. Unit-Mechanical,
Srinagar

14

CCP (S) No.
230/2025

In WP (C) No.

644/2025

Pawan deep
Singh Kohli
V/s

Bhupainder
Kumar Comm.
Sec. PW (R&B)
& Ors.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

15

CFA/20/2018

Managing
Director, JKPCC
Ltd. & Ors.

V/s

Mohd. Adim
parihar & Anr.

Sh. Neeraj
Sharma

Nodal Officer, JKPCC
Ltd., Unit- Doda

16

WP (C ) No.
668/2026

Karnail singh
V/s
UT of J&K &
Ors.

Sh. Anil
Kumar Bawa

, .

Nodal Officer, JKPCC
Ltd., Unit- Jammu

| ph Y — ﬂ}




17} WP (C) No. Sumit Anand Sh. Anil Nodal Officer, JKPCC
2403/2025 V/s Kumar Bawa | Ltd., Unit- Jammu
UT of J&K &
Ors.
18 OWP No. No. Matsyam Sh. Anil Nodal Officer, JKPCC
120/2012 V/s Kumar Bawa | Ltd., Unit- Jammu
JKPCC Lid.
19 FAO (WC) No. | Dy. General Sh. Neeraj Nodal Officer, JKPCC
19/2020 Manager, JKPCC | Sharma Ltd., Unit- Doda
Ltd. Unit-Doda
V/s
Atta Mohd.
20/ CCP (S) No. Karnail Singh Sh. Anil Nodal Officer, JKPCC
49/2026 V/s Kumar Bawa | Ltd., Unit- Jammu
In WP (C) No. Sh. Anil Kumar
2962/2023 Singh, Comm.
Sec, PW (R&B)
dept. & Ors.
21{ CCP (S) No. M/s Tech Build & | Sh. Anil Nodal Officer, JKPCC
315/2024 Associates Kumar Bawa | Ltd., Unit- Jammu
V/s
Sh. Rajesh Kumar
Shavan, MD,
JKPCC Ltd. &
Ors.
22| WP (C) No. Sudesha Kumari | Sh. Anil Nodal Officer, JKPCC
1366/2025 Sen Kumar Bawa | Ltd., Unit- Jammu
V/s
UT of J&K &
Ors.
23] WP (C) No. 2013/2021 titled M/S Er. Sajad Nodal Officer Office
M.R Industries HM.T V/S Habib Wani of D.G.M JKPCC Ltd
Govenment of J&K and Others Unit Srinagar..
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